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12.00 Noon.

MR. DEPUTY CHAIRMAN: You are encroaching upon the time of Shrimati
Jaya Bachchan. Why do you disrupt Shrimati Jaya Bachchan? She is your friend. Now
Smt. Jaya Bachchan.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, my Zero Hour submission

is...

MR. DEPUTY CHAIRMAN: Sorry, Jayaji. It is 12 o' clock. You repeat your notice

for tomorrow.

SHRIMATI JAYA BACHCHAN: Okay, Sir.

(MR. CHAIRMAN in the Chair)
ORAL ANSWERS TO QUESTIONS
Cancellation of visit of Indian journalists to Tibet

*121.SHRI N. GOKULAKRISHNAN: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that China has cancelled a trip of Indian journalists to

Tibet;
(b) if so, the details thereof;

(c) whether it is also a fact that China organises a sponsored visit for selected

Indian Journalists to Tibet every year; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI M. J. AKBAR) (a) to (d) A Statement is laid on the Table of the House.

Statement

(a) to (d) India would like to strengthen the Closer Developmental Partnership,
that was established in September, 2014 during the visit of President Xi Jinping to India,

based on the Astana consensus reached between President Xi and Prime Minister Modi in
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June this year. Both sides agree that stronger people to people relationship contributes to
enhanced mutual trust and understanding and provides a durable foundation for continuous
development of bilateral partnership. Vibrant and diversified exchanges in the field of
media, including mutual visits of journalists, is an important component of the agreed
template between India and China for expanding people to people exchanges. Both sides
have actively assisted in expanding presence of resident journalists of each other in their
country. A High Level Media Forum has been established to further strengthen media
exchanges. The last meeting of High Level Media Forum was held in Beijing in February
2015, which was inaugurated by me along with the Minister, State Council Information

Office.

In addition to the bilateral arrangements to augment media exchanges, both India and
China also invite each other's journalist delegations from time to time. Media exchanges
also take place under the aegis of media houses and Non Governmental Organizations.
Government does not get involved with such private visits or visits at the invitation of

official agencies of the other country unless specifically requested.

Government has seen some media reports suggesting that visit of some Indian
journalists belonging to private media organizations to Tibet, which was proposed to be
organised by Chinese authorities earlier this month, was cancelled by the prospective
host country. Government has no details of such a visit because the Government was not

approached by the host agency or the journalists for assistance.

SHRI N. GOKULAKRISHNAN: Sir, 'motherboard' and or the epicenter, which
led to the denial of Visa to Indian journalists to Tibet, and the cancellation of the Kailash
Manasarovar Yatra via Nathu La in Sikkim are the results of standoff between the Indian
Army and the PLA of China at Doklam, which is the highest since 1962. So, my question
is: What are the steps taken by the Government to normalize the situation at Doklam?

And, whether diplomacy is yielding any result.

sft U9, 9. 3IHER: TIRHT WX, W&l A g Aol Bl UL 2, MY S &, FRT e
ST & fh R I8T T9aR, ¥ Y Tad= @4 8, o1 O wad= o 81 9feiy S I8
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& U ST 81 AP, B9 B 39 YA H 89 SR 9 TATH Bl GRT PRI g1 iR AR
EECRER

SHRI N. GOKULAKRISHNAN: Sir, this is an issue which is known to everybody
that China does not recognize Arunachal Pradesh and claims it as its territory. Even now,
China is continuing with Stapled Visa for the people from Arunachal Pradesh visiting
China. So, my question is: Whether the Government of India has taken up this issue with
the Chinese Government during many meetings it had with its Chinese counterparts on
various occasions. If so, whether China has agreed to amend its policy towards Stapled

Visa for the people of Arunachal Pradesh.

e %3t (shoreht o wamToT): AWt wEiey, 8 U 39 HaTel 9 Hefdd T 8,
IS # g1 AT H 59 Tl BT S1a1d <1 & foIg 9oy Wl g8 g, Rife I8 main
FaTel ¥ HEfd T8l ® 3R 3P TTa1d g8l < Ahdl 7, 9 W dIgelga HIfCT HRdl &l
IToh fager w50 & e, A1 ge A St @t W § a1 8 gt § g egdr & w
3ITI] I T TS § [ BV &b ICTSA AT BT AHAT &R dIgelg el AT ¥, ATe
I8 WX WX W g8 B, 976 YT 31 Sff F WR IR g8 81, TAR §RT SR 11 &

DR. T. SUBBARAMI REDDY: Sir, the hon. Minister in her reply said, "India
would like to strengthen the Closer Developmental Partnership, that was established in
September, 2014, during the visit of President Xi Jinping to India, based on the Astana

consensus reached between President Xi and Prime Minister Modi in June this year."

So, both sides agreed for stronger people-to-people contacts for enhancing
relationship. In this connection, I would like to say that India wants to have very keen
and good relations with China. When our Prime Minister and President of China met
several times at various fora, they showed very good relationship. You are getting a lot
of investments from China for infrastructure development in India and you expect more
investments from China and we also expect to invest in China. Is it a fact that recently a
Chinese company wanted to invest in India, but security clearance was not given to them?
However, the security clearance was given to Japan, Korea, Italy and other countries. But

China was denied. Will it not have an adverse impact on our relations with China?

ST AT @RI : AU ST, fHT Ueh 3011 Dl deny BRAT, $Hb BIRUT F=eli
B 1 37T & &, o AT FHST e 371 W& & 6 U particular B & IR 7 3 34 Smam
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DR. T. SUBBARAMI REDDY: Sir, the reply of the hon. Minister is not satisfactory.
It is not the case of one company. But, it is a matter of policy. When Italy was given

clearance; Japan was given clearance; Korea was given clearance, why was China

denied?

SR o1 TR § | el Pl SRaR< ST A1Edd! § (& Bl policy U &
%,W%ﬁpolicy%ﬁdeny%@lﬁ%%@ﬂﬁ%l

SHRI V. VIJAYASAI REDDY: Sir, my supplementary question to the hon. Minister
Madam is this. Has the Indian Government demanded that China should recognize 'One
India' policy as a quid pro quo to India respecting China's claim on Tibet? If so, details

thereof.

WWW:GWG?L é?ﬁ%gﬁﬂﬂﬁ"s‘ quid pro quoﬂﬁﬁm,aﬁﬁ\_ﬂﬁ
TP TRBR BT [T 7, 8l 8H 'One China' policy BEd &, oifh SHd AT & &H Hed
Q, "Arunachal Pradesh is an integral part of India". 519 8H I8 HB8d & fb Arunachal
Pradesh is an integral part of India 3R &9 9rEd g fo A W—cﬁ EEIEa Eﬁ, ar R °
3o fRIRT X AR IR ¥ 7 3! B

DR. NARENDRA JADHAYV: What has happened in Tibet now is not even a tip of
the iceberg. Sometime back, Dalai Lama's visit to our own State of Arunachal Pradesh was
protested by China. With the Tibetan people, we have shared history, culture, language
and the religion of Buddhism for more than 3,000 years.

Sir, after the annexation of Tibet by China, innumerable heinous crimes have been
committed against Tibetan people. But, we have not protested. We have shown restraint.

...(Interruptions)...
MR. CHAIRMAN: What is the question?

DR. NARENDRA JADHAV: Sir, my question to the hon. Minister is this. How long
are we going to be mute spectators? Is it not about time that we express our solidarity with

our own brothers and sisters in Tibet?

STl AT @RI IS Sfl, 89 Pel dbasid v BR8] 90 ol el 9l
differences BId &, B9 31U+ 91 IaT 21 ST_IF SIS oI Si DI G1d Bl d TINT ST
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